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purposes of payments of Compensa-
tory and House Rent Allowances to
Central Government employees; and

(b) it so, from what date?

‘The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) and (b).
No, Sir. The Government have not
taken any such decision.

Shri 8. M. Banerjee: May I know
whether the population of these places
does not warrant upgradation?

The Minister of Finance (Shri T. T.
+Krishnamachari): This is a matter of
expression of opinion, which I do not
‘propose to answer.

Shri Tangamani: In view of the fact
‘that according to the 1851 census, the
population of Madras city is over a
million aad in view of the fact that
for the purposc of bank employees
Madras city is placed under A class,
will Government consider the position
and upgrade the Madras city?

Shri T. T. Krisknamachari: It does
not arise,

Shri Anthony Pillai: May [ kuow
whether the Finance Minister attend-
ed a mecting in January last at which
he gave an assurance to the Central

. Government employees that he wouid
consider sympathetically the guestion
of upgrading Madras city to A class,
in view of the fact that the rtecent
census of 1951 showed that Madras
had a population of about 14 lakhs
and also taking into consideration the
recommendation of the Central Pay
Commission that any city with over
10 lakhs population should be up-
graded to A class?

Shri T. T. Krishnamachari: 1In
view of the fact, Sir, that I did not
see the hon. Member at that meeting,
I do not think there is any room for
bim to draw any presumptions there-
from.

Shri C. D. Pande: May I know
whether apart from population there
should be other criteria for fixing the
grades of stations, because there are
<certain hill-stations like Simla, Naini
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Tal, Darjeeling, Ooty etc. whéfd the
cost of living is higher than statifins
like Bareilly and Haldwani, and $et
according to pepulation they are B
Class stations?

S8hri T. T. Krishnamachari: My
friend is asking for a dowry before
the bride has been fixed.

Shrli Tangamani: The Central Pay
Commission has recommended placing
cities having a population of one mil-

"lion in class A. Delhi and Madras

are placed under Class A for the
benefit of the bank employees. Under
the circumstances, will the Govern-
ment consider the question of upgrad-
ing the city of Madras for the pur-
pose of payment of compensatory and
house rent allowances to Central Gov-
ernment employees?

Mr. Speaker: The hon. Member iz
trying to argue out this matter. The
hon. Minister must have considered
all this.

Shri Anthony Pillai: Sir, I rise on
2 point of personal explanation. The
hon. Finance Minister stated that I
was not present at that meeting. 1
was present and it was Shri T. T.
Krishnamachari who was late for the
meeting.

Shri T. T. Krishnamachari: I do
not remember to have seen the hon.
Member 21 the meeting.

Mr. Speaker: The hon. Minizter
might not have noliced. We will go
to the next question.

Report of the Commissioner for
Scheduled Castes and Scheduled
Tribes

*551. Shri Siddia%: Will the Minis-
ter of Home Affairs be pleased te
state:

(a) whether the Commissioner for
Scheduled Castes and Scheduled
Tribes made a recommendation to
Government to create a seventh region
comprising Punjab, Uttar Pradesh,
Delhi and Himachal Pradesh and %o
appoint a Regional Commissioner, for
the same; and
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(b) 12 so, the action taken in this
Py

The Deputy Minister of Home
Affaire (Shrimati Alva): (a) Yes:

(b) A post of Assistant Commis-
sioner for Scheduled Castes and
8cheduled Tribes for this region has
been created and un officer has been
appointed to it.

Bhri Siddiah: May I know why
there was enormous delay in creating
this region and appointing an officer?

Shrimati Alva: There was no
enormous delay. As soon as it came
to our notice and the demand was
made, we have appointed this officer.

Shri R. B. Arumugam: May I know
whnt are the functions of Regional
for Secheduled Castes

and Scheduled Tribes?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
Their functions are to assess the pro-
gress achieved in the implementation
of the development schemes for the
welfare of Scheduled Castes and
Scheduled Tribes included in the
Becond Five Year Plan.

Shri Thimmaiah: What is the exist~
ing number of Regional Assistant
Commissioners, and may I know how
many of them belong to Scheduled
Castes and Scheduled Tribes?

Shrimati Alva: 18 are there just
now, but I have not got the informa-
tion for the second part of the ques-
tion, how many belong to Scheduled
Castes.

Shri B. 8. Murthy: May I know
whether any more regions are to be
created?

Shri Datar: There will be in all 16
offices of Assistant Regional Commis-

sioners corresponding broadly to
the areas of States.
Mr. Speaker: The hon. Member

wanted to know whether any more
are to be created.

Bhrl Datar: As present we have
only ¥ and there will be 18 after a
few months.

29 MAY 1957

Oral Answers 2566

Mr. Speaker: So there will be an
increase of 7.

8hri Palantandi: May I know whe-
ther any reports are received from
the Regional Commissioners, and
whether the Minister would be
pleased to place them on the Table
of the House?

Shri Datar: So far as the report is
concerned, a report is given by the
Commissioner for Scheduled Castes
and Scheduled-'l‘rlbes under whom the
Assistant Commi work. That
report of the Commnissioner for Sche-
duled Castes and Scheduled Tribes is
presented here.
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Mr. Speaker: Hon. Ministers may
know that I do not insist upon
Ministers, who have not yet got
accustomed to speak and make them-
selves understood In Hindi to answer
questions in Hindi. They are at
liberty to give their snswers in Eng-
lish.





